
GOVERNMENT OF INDIA  
MINISTRY OF AGRICULTURE AND FARMERS WELFARE 

DEPARTMENT OF AGRICULTURE AND FARMERS WELFARE 
 

LOK SABHA 
UNSTARRED QUESTION NO. 248 

TO BE ANSWERED ON THE 02ND DECEMBER, 2025 
 

IMPACT OF CROP DAMAGE ON AGRICULTURAL GROWTH 
 

248.   ADV. ADOOR PRAKASH: 
          SHRI BALWANT BASWANT WANKHADE: 
          DR. PRASHANT YADAORAO PADOLE: 
          SHRI CHARANJIT SINGH CHANNI: 
          SHRI MURARI LAL MEENA: 
          SHRI KARTI P CHIDAMBARAM: 
   

Will the Minister of AGRICULTURE AND FARMERS WELFARE कृिष एवं िकसान कʞाण मंũी 
be pleased to state:  
 

(a) the details of crop damage across the country caused due to unseasonal rainfall and 
other natural disasters, state-wise and crop-wise in 2025; 

(b) whether the Government has identified the relief measures for affected farmers across 
the country, if so, the details thereof, if not, the reasons therefor; 

(c) the estimated impact of the crop damage on agricultural growth in the second and third 
quarter of FY 2025-26;  

(d) the amount disbursed under the PM- Fasal Bima Yojana between March-October 2025 
state-wise, including details of the total number of applications received and approved; 

(e) whether the Government intends to increase the Minimum Support Price for procuring 
damaged crops to financially assist affected farmers; and 

(f) if so, the details thereof state-wise including Rajasthan and if not, the reasons therefor? 

ANSWER 

THE MINISTER OF STATE FOR AGRICULTURE AND FARMERS WELFARE 

कृिष एवं िकसान कʞाण राǛ मंũी (SHRI RAMNATH THAKUR) 

(a) & (b):  As per the National Policy on Disaster Management (NPDM), the primary 
responsibility for disaster management, including disbursal of relief assistance on ground 
level, rests with the State Governments concerned. The State Governments undertake 
relief measures in the wake of natural calamities, from State Disaster Response Fund 
(SDRF) already placed at their disposal, in accordance with Government of India approved 
items and norms. The Central Government supplements the efforts of the State 
Governments and provides requisite logistics and financial support. Additional financial 



assistance is provided from National Disaster Response Fund (NDRF), as per laid down 
procedure, in case of disaster of 'severe nature', which includes an assessment based on 
the visit of an Inter-Ministerial Central Team (IMCT).  

As per information received from Ministry of Home Affairs (MHA), the details of the 
crop area affected by floods in States/UTs, during the Monsoon 2025 is at Annexure-I 

(c):  As per First advance estimates 2025-26, the kharif foodgrain production is 
estimated at record 1733.30 Lakh Metric Tonnes (LMT) which is higher by 38.70 LMT over 
last year’s kharif Foodgrain production of 1694.60 lakh tonnes resulting in 2.28 % growth 
over 2024-25. 

(d):  The State wise details of farmers enrollment and claims paid during Kharif 2025 
under Pradhan Mantri Fasal Bima Yojana is at Annexure-II. 

(e) & (f):  Government fixes Minimum Support Prices (MSPs) for 22 mandated 
agricultural crops and Fair & Remunerative Price (FRP) for sugarcane, for the country as a 
whole and not Statewise, on the basis of the recommendations of the Commission for 
Agricultural Costs & Prices (CACP), after considering the views of State Governments and 
Central Ministries/Departments concerned. The 22 mandated crops include 14 Kharif crops 
viz. paddy, jowar, bajra, maize, ragi, tur (arhar), moong, urad, groundnut, soyabean, 
sunflower, sesamum, nigerseed, cotton and 6 Rabi crops viz. wheat, barley, gram, masur 
(lentil), rapeseed & mustard, safflower and two commercial crops viz. jute and copra. In 
addition, MSP for toria and de-husked coconut are also fixed on the basis of MSPs of 
rapeseed/mustard and copra respectively. 

While recommending MSPs, CACP considers important factors like cost of 
production, overall demand-supply conditions, domestic and international prices, inter-crop 
price parity, terms of trade between agricultural and non-agricultural sectors, the likely effect 
on the rest of the economy, besides ensuring rational utilization of land, water and other 
production resources and a minimum of 50 percent as the margin over cost of production. 

The details of MSPs fixed by Government from 2021-22 to 2025-26 is at Annexure-III. 



Annexure-I 

Details of damages as reported by State/UTs due to hydro-meteorological disasters 
during the year 2025-26 (as on 27.11.2025) 

S. No. State Cropped Area affected (in lakh ha.) 
1 Andhra Pradesh 1.506 
2 Arunachal Pr. 0.072 
3 Assam 0.41 
4 Bihar 0 
5 Chhattisgarh 0.0068 
6 Goa  0 
7 Gujarat  0 
8 Haryana  4.32 
9 Himachal Pr. 0.32 

10 Jharkhand  0.0017 
11 Karnataka  14.81 
12 Kerala  0 
13 Madhya Pr. 0 
14 Maharashtra  75.42 
15 Manipur  0.039 
16 Meghalaya  0.065 
17 Mizoram  0 
18 Nagaland  0.0058 
19 Odisha 0.29 
20 Punjab  1.93 
21 Rajasthan  0 
22 Sikkim  8.11 
23 Tamil Nadu  0.29 
24 Telangana 0 
25 Tripura  0 
26 Uttar Pradesh  2.22 
27 Uttarakhand  0.0073 
28 West Bengal  0 
29 Andaman & Nicobar 0 
30 Chandigarh 0 
31 Dadar & Nagar Haveli 0 
32 Delhi 0 
33 J & K 0.78 
34 Puducherry 0.001 

 Total 116.6046 
 

*As received from Ministry of Home Affairs. 

 



Annexure-II 

PMFBY & RWBCIS farmers enrolled and claim paid during Kharif 2025 as on 31.10.2025 

State/UT Name Farmers 
Applications 

Insured 
(lakh) 

Approved 
Claims 

Paid Claims 

Total Rs. Crore 

A & N Islands - - - 

Andhra Pradesh 5.3 - - 

Assam 4.7 - - 

Bihar - - - 

Chhattisgarh 68.2 0.1 0.0 

Goa 0.0 - - 

Gujarat - - - 

Haryana 74.2 - - 

Himachal Pradesh 3.5 0.0 0.0 

Jammu & Kashmir 1.9 0.0 0.0 

Jharkhand 4.6 - - 

Karnataka 30.7 12.7 12.7 

Kerala 0.9 - - 

Madhya Pradesh 101.2 10.5 9.0 

Maharashtra 63.9 - - 

Manipur 0.0 - - 

Meghalaya 0.4 - - 

Odisha 114.6 - - 

Puducherry 0.1 - - 

Rajasthan 205.0 - - 

Sikkim 0.0 - - 

Tamil Nadu 3.9 - - 

Telangana - - - 

Tripura 0.2 - - 

Uttar Pradesh 61.6 104.5 98.2 

Uttarakhand 1.8 - - 

West Bengal - - - 

GRAND TOTAL 746.7 127.8 119.9 

 

 

 



Minimum Support Price 
                                        (Marketing Season-wise)(₹/quintal)                         Annexure-III 

Sr. 
No. 

Commodities    KMS    
2021-22 

   KMS    
2022-23 

       KMS      
2023-24 

    KMS     
2024-25 

    KMS     
2025-26 

  KHARIF CROPS           

 
1  

Paddy (Common) 1940 2040 2183 2300 2369 

Paddy (Grade ‘A’) 1960 2060 2203 2320 2389 

2 
  

Jowar (Hybrid) 2738 2970 3180 3371 3699 

Jowar (Maldandi) 2758 2990 3225 3421 3749 

3 Bajra 2250 2350 2500 2625 2775 

4 Ragi 3377 3578 3846 4290 4886 

5 Maize 1870 1962 2090 2225 2400 

6 Arhar 6300 6600 7000 7550 8000 

7 Moong 7275 7755 8558 8682 8768 

8 Urad 6300 6600 6950 7400 7800 

9 
  

Cotton  
(Medium Staple ) 

5726 6080 6620 7121 7710 

Cotton  
(Long Staple ) 

6025 6380 7020 7521 8110 

10 Groundnut 5550 5850 6377 6783 7263 

11 Sunflower Seed 6015 6400 6760 7280 7721 

12 Soyabean Yellow 3950 4300 4600 4892 5328 

13 Sesamum 7307 7830 8635 9267 9846 

14 Nigerseed 6930 7287 7734 8717 9537 

  RABI CROPS    RMS    
2022-23 

   RMS    
2023-24 

    RMS     
2024-25 

    RMS     
2025-26 

RMS     
2026-27 

15 Wheat 2015 2125 2275 2425 2585 

16 Barley 1635 1735 1850 1980 2150 

17 Gram 5230 5335 5440 5650 5875 

18 Masur 5500 6000 6425 6700 7000 

19 Rapeseed & mustard 5050 5450 5650 5950 6200 

20 Safflower 5441 5650 5800 5940 6540 

  COMMERCIAL CROPS       

  
 

2021-22 2022-23 2023-24 2024-25 2025-26 

21 Jute 4500 4750 5050 5335 5650 

  
 

2021 2022 2023 2024 2025 

 
22 

  

Copra (milling) 10335 10590 10860 11160 11582 

Copra (ball) 10600 11000 11750 12000 12100 
 

Source: Department of Agriculture and Farmers Welfare (Economics, Statistics & Evaluation 
Division) 
Note: KMS: Kharif Marketing Season, RMS: Rabi Marketing Season 

 

***** 


